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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 26.11.2021 (FRIDAY) 

COURT –II (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr. V.P. Singh, Member (Technical) 

and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 205 of 2020 

 

Shri Shyam Haribhau Sapkal & Ors. 

Vs. 

The New Akot Cotton Ginning and 

Pressing Company Ltd. & Ors. 
 
 

 

Gaurav Rana  S.K. Jain-R1-2 

Hrishikesh Chitaley 

V.K. Singh-R1 to R6 

Yahya Batatawala-

R1 & R2 
    

   For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 418 of 

2021 

 

Shri Ramchandra D. Choudhary  

Liquidator of Anil Nutrient Ltd. 

Vs. 

The Commissioner of State Tax (3) 

Gujrat & Anr. 
 

Atul Sharma Maulik Nanawati-R1 

3.  Comp. App. (AT) 

(Ins) No. 449 of 

2021 
 

Irshad Khan  

Vs. 

Ajai Kumar Singh & Ors. 

 

Ruchin Midha Aditya Gauri-R2 

4.  Comp. App. (AT) 

(Ins) No. 726 & 

728 of 2021 

 

 

Ajay Vij & Anr. 

Vs. 

Abhishek Dutta 

Official Liquidator for Solutions 

Business Centre Pvt. Ltd. 
 

With 

Ashish Upadhayay Manish Parmar 

5.  Comp. App. (AT) 

(Ins) No. 818-819 

of 2021 
 

Pankaj Gambhir & Ors. 

Vs. 

Abhishek Dutta  

 

Pradeep Kumar 

Mishra  

Sayli Petiwale 

Manish Parmar 

6.  Comp. App. (AT) 

(Ins) No. 772 of 

2021 
 

(With Defects) 
 

Asit Kumar Jana 

Vs. 

Shanivi Construction Pvt. Ltd. & Anr. 

 

Manisha Chaudhary Sameer Rastogi 

Sabhya Jain-R1 

7.  Comp. App. (AT) 

(Ins) No. 783 of 

2021 
 

P Manickam & Co. 

Vs. 

K.H. Foges India Pvt. Ltd. 

 

Pranjal Kishore  G. Aniruth 

Purusothaman 

8.  Comp. App. (AT) 

(Ins) No. 792 of 

2021 

 

Department of State Tax 

Vs. 

Ashish Chhawchharia 

Resolution Professional for Jet Airways 

(India) Ltd. & Anr. 

 

Aaditya Pande  Rohan Rajadhyaksha 

Malhar Zatakia 

Dhiraj Kumar Totala 

Priya Palwa 

Madhur Arora-R1 
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9.  Competition App. 

(AT) No. 05 of 

2021 

 

Tamil Nadu Power Producers 

Association 

Vs. 

Competition Commission of India & 

Ors. 

 

Subodh Prasad Udayan Jain 

Kajal Sharma-R2 

V.M. Kannan 

Sanjay Kapur-R3 

10.  Contempt Case 

(AT) No. 22 of 

2021 in Comp. 

App. (AT) No. 

136 of 2020 
 

Ashish O. Lalpuria 

Vs. 

Kumaka Industries Ltd. & Ors. 

 

Gaurav Gadodia   

 

   For Hearing 

11.  Comp. App. (AT) 

(Ins) No. 684 of 

2021 

 
 

Standard Surfa Chem India Pvt. Ltd. 

Vs. 

Kishore Gopal Somani  

Goutham 

Shivshankar  

Anju Bhushan Gupta 

Aditya Goel 

12.  Comp. App. (AT) 

(Ins) No. 108 of 

2021 
 

 

Narendra Kumar Rathi 

Vs. 

Union Roadways Ltd. & Anr. 

 

Shivam Goel Akash Srivastava 

(R2) 

Nikshubha Sethi 

Aishwarya Prasad 

13.  Comp. App. (AT) 

(Ins) No. 411 of 

2021 

 

Sabbas Winifred Joseph Suspended 

Director of Wizcraft International 

Entertainment Pvt. Ltd. 

Vs. 

IDBI Bank Limited & Anr. 

 

Deepak Shukla Siddhartha Barua-

R1 

Praveen Bansal-R2 

14.  Comp. App. (AT) 

(Ins) No. 846 of 

2021 

 

Shailendra Singh, Resolution 

Professional of Rosewood Trexim Pvt. 

Ltd. 

Vs. 

-- 

 

Prerna Robin   

15.  Comp. App. (AT) 

No. 16 of 2021 

 

Power Finance Corporation Ltd. 

Vs. 

Entega Ltd. & Ors. 

 

Deepak Khurana Fereshte Sethna 

Abhishek Puri-R1 & 

R3 

Arjun Sheth-R4 

16.  Comp. App. (AT) 

No. 24 of 2021 

 

Ashish Jaiswal 

Vs. 

Registrar of Companies, Chhattisgarh 

 

Kamaljeet Singh  

 

 

 

 

 

  Copy to: - 

                                                                                                          By order of Hon’ble Chairperson 
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